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po.al io introduce Vividh Bharti program! T. V. 
11 i,ve.'or, programmes of Delhi TV Station 
include items intended to present Integrated 
national culture to its viewers. The new TV 
Stations which are set up in future too will have 
s imilar  items in the i r  programme. 

NvmNALlSAHON  OF MAJOR INDUSTRIES IN 
PRIVATE SECTOR 

116. SHRI PRANAB KUMAR MUKHER- 
JEE: DR. K. MATHEW KURIAN: 

SHRI BHOLA PRASAD: SHRI 
SUNDAR MANI PATEL: 

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state: 

(a) whether Government have undertaknen 
a study to find out the financial burden on 
Government in the event of take over of some 
of the major industrial units in private sector,; 

(b) if so, what are the details thereof; and 

(c) whether Government have taken any 
decision to take over any major industrial unit 
from the private sector, if so, what are the 
details thereof? 

THE DEPUTY MINISTER TN THF 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (PROF. SIDDHESHWAR PRASAD): 
(a) and (b) From the heading of the question it 
is presumed that the reference is to nation-
alisation of major industrial units and not to 
their 'take-over' under the Industries (Deve-
lopment and Regulation) Act. If the presump-
tion is correct, it may be stated that Government 
have not undertaken any general study of the 
type referred to. 

(c) Government's decisions on the subject 
have been announced from time to time. 

ARREST OF TRADE UNION  LEADERS SINCE 
THE PROMULGATION OF EMERGENCY 

117. SHRI K. P. SUBRAMANIA 
MENON: Will the Minister of HOME AF 
FAIRS be pleased to state the number of 
Trade Union Leaders arrested under the pro 
visions of the DIR, 1971 since the promulga 
tion oi' Emergency? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. H. 
MOHSIN):    Information has been so 

far received from State Governments and Union 
territories other than West Bengal, Bihar, 
Madhya Pradesh, Rajasthan, Punjab; Uttar 
Pradesh, Jammu & Kashmir, Meghalaya and 
Delhi. No Trade Union Leader has been 
arrested in these States/Union Territories. 
Information in respect of the -remainttg States 
will, on receipt, be laid on the Table of the 
House. 

 
\[NON-RECEIPT OF MONEY ORDERS BY THB P. 

AND T. DEPTT. 

118. SHRI RAJNARAIN: 
SHRI SITARAM SINGH: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

■ 
(a) the number of complaints received by 

the Posts and Telegraphs Department during 
the years 1963-70 and 1970-71 regarding the 
non-receipt of money orders; 

(b) what  is  the total amount involved 
therein; and 

(c) what action is being taken by the 
Department in regard to these complaints? 

| [   ] English translation. 
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ff IHE MINISTER OF COMMUNICA-

TIONS (SHRI H. N. BAHUGUNA): (a) 
1,64,200 and 1,64,500 complaints were received 
during the years 1969-70 and 1970-71 respec-
tively. 

(b) Sums of Rs. 1,15,81,000 and Rs. 
1,14,29,000 were involved during the two years 
respectively. 

(c) All th;se cynilaints except 23 for 1969-
70 and about 400 for 70-71 have already been 
settled. The pending cases are likely to be 
settled shortly ] 

 
  COMMERCIAL SERVICE OI ALL INDIA RADIO 

119. SARDAR GURCHARAN SINGH 
TOHRA: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to st ite 
the total amount of money earned by the 
Vividh-Bharati Commercial Service Stations of 
the All India Radioduring the year 1970-71.] 

 

ftTHE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY): The gross income earned from 
the Commercial Service of All India Radio 
during 1970-71 was Rs. 2,95,99,054.] 

ATOMIC ENERGY STATION IN ANDHRA PRADESH 

120. SHRI SANDA NARAYANAPPA: 
Will the Minister of ATOMIC ENERGY be 
pleased to state: 

(a) whether there is any proposal under 
Government's consideration to start one Atomic 
Energy Station in Andhra Pradesh before the 
end of the Fourth Five Year Plan period; and 

(b) if so, the location thereof and by when it 
is likely to be completed. 

THE PRIME MINISTER AND THE 
MINISTER OF ATOMIC ENERGY (SHRI-
MATI INDIRA GANDHI): (a) and (b) A Site 
Selection Committee has been appointed by the 
Government to select suitable sites for atomic 
power stations in the Northern, Western and 
Southern Electricity Regions. The investigation 
of sites in the Suothern Electricity Region 
including Andhra Pradesh is in progress. A 
decision regarding setting up a nuclear power 
station in Andhra Pradesh will be taken in the 
light of the recommendations of the Site 
Selection Committee. 

CEMENT   FACTORY   AT   YARRUGUNTLA, 
ANDHRA   PRADESH 

121. SHRI SANDA NARAYANAPPA: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state: 

(a) whether it is a fact that Government of 
India have a proposal under their consideration 
to start cement manufacturing factory at 
Yaruguntla, in Rayalaseema area under the 
public sector during the Fourth Five Year Plan 
period; 

(b) if so, what are the details of the project; 
and 

(c) what is the estimated amount of money 
that is likely to be spent on this factory? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRl GHANSHYAM OZA): (a) to (e) 
Yes, Sir. According to a preliminary feasi- 

j[   ] English translation 


